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14.08 hrs.

The Lok Sabha re-assembled after Lunch at eight minutes
past Fourteen of the Clock.
(Shri P.H. Pandian in the Chair)

Title: Regarding steps to be taken by the Government against reported news of expected violence on 6 December, 2002.
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MR. CHAIRMAN: "Zero Hour' is over. Now, the House will take up Legislative Business.

...(Interruptions)

MR. CHAIRMAN: Now, there is no "Zero Hour'. Please take your seats.

...(Interruptions)

MR. CHAIRMAN: All of you please take your seats. | will call one by one. | will give one minute each to all of you.
Shri Ram Vilas Paswan.

...(Interruptions)
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MR. CHAIRMAN: This is no "Zero Hour'. I have given a chance to Shri Ram Vilas Paswan because he is a senior
Member and he wants to raise a very important matter. Now | am allowing him. All of you please take your seats.

...(Interruptions)
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MR. CHAIRMAN : Shri Ramji Lal Suman, "Zero Hour' is over.

...(Interruptions)

MR. CHAIRMAN: You all associate with Shri Paswan.

...(Interruptions)



MR. CHAIRMAN: All the Members may associate with Shri Paswan.

...(Interruptions)

MR. CHAIRMAN: You are all associated with Shri Paswan. That is what | can do.
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MR. CHAIRMAN: Now, this is time to take up legislative business.
...(Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) &€,*

MR. CHAIRMAN: Shri Ramji Lal Suman, | have allowed you to speak. Now, let him speak.

...(Interruptions)

* Not Recorded
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MR. CHAIRMAN: It is not “Zero Hour' now. | allowed you to speak.
...(Interruptions)

MR. CHAIRMAN: You bring that issue in some other form, under the rules.
...(Interruptions)

MR. CHAIRMAN: You take your seat. | allowed Shri Paswan as he is a senior Member. | allowed Shri Ramji Lal
Suman also. You are all associated with Shri Paswan and Shri Suman.



...(Interruptions)

MR. CHAIRMAN: This is not "Zero Hour'. All the special mentions are over.
...(Interruptions)

MR. CHAIRMAN: Now, we take up legislative business.

MR. CHAIRMAN: Now, we will take up the legislative business, item No. 12.



